Oral Answers [7 February, 2020] to Questions 61

Suicide by farmers

*65. SHRI RAVI PRAKASH VERMA: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(@ the details of number of farmers who committed suicide during 2018 as per
the NCRB data released recently, State-wise;

(b) the details of the number of farmers who committed suicide from 1st January,
2019 to 31st January, 2020, State-wise; and

(c) the details of packages announced/ implemented for ameliorating the
conditions of farmers due to unremunerative agriculture during the last five years?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS
WELFARE (SHRI PARSHOTTAM RUPALA): (a) to (c) A Statement is laid on the Table
of the House.

Statement

(a) and (b) The National Crime Records Bureau (NCRB) under the Ministry of
Home Affairs compiles and disseminates information on suicides in its publication titled
'Accidental Deaths and Suicides in India' (ADSI). These Reports on suicides upto 2018
are available on its website. The State-wise data on suicide committed by farmers in
2018, is at Annexure (See below). The Report for the year 2019 onwards has not been
published.

(c) Government of India supplements the efforts of the State Governments
through various schemes/ programmes. These schemes/ programmes of the Government
of India are meant for the welfare of farmers by increasing production, remunerative
returns and income support to farmers. A list of various initiatives taken by the
Government are at Annexure-11 (See below). All these steps of the Government of India
are for the welfare of the farmers of the country.

Annexure-I

The State-wise data on suicide committed by farmers in 2018

SI. No. State/UT Number of suicides

1 Andhra Pradesh 365
2. Arunachal Pradesh 0
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SI. No. State/UT Number of suicides
3. Assam 5
4. Bihar 0
5. Chhattisgarh 182
6. Goa 0
7. Gujarat 2
Haryana 0
9. Himachal Pradesh 5
10. Jammu and Kashmir 5
11. Jharkhand
12, Karnataka 1365
13. Kerala 25
14. Madhya Pradesh 303
15. Maharashtra 2239
16. Manipur 2
17. Meghalaya 0
18. Mizoram 17
19. Nagaland 0
20. Odisha 0
21. Punjab 229
22. Rajasthan 2
23. Sikkim 1
24, Tamil Nadu 6
25. Telangana 900
26. Tripura 0
21. Uttar Pradesh 80
28. Uttarakhand 0
29. West Bengal 0
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SI. No. State/UT Number of suicides
30. Andaman and Nicobar Islands 4
3L Chandigarh
32 Dadra and Nagar Haveli 7
33 Daman and Diu 0
34 Delhi (UT) 0
35. Lakshadweep 0
36. Puducherry 0
ToTAL (ALL INDIA) 5763

Source: Report on 'Accidental Deaths and Suicides in India' for relevant years, National Crime
Records Bureau.

Annexure-11

List of various interventions and schemes launched for the benefit of farmer

The strategy of the Government is to focus on farmers' welfare by making farming

viable. The schemes of Department of Agriculture, Cooperation and Farmers Welfare
focus on directly benefitting farmers through various interventions and schemes and

include:-

0]

(i)

With a view to provide income support to all farmers' families across the
country, to enable them to take care of expenses related to agriculture and
allied activities as well as domestic needs, the Central Government started
a new Central Sector Scheme, namely, the Pradhan Mantri Kisan Samman
Nidhi (PM-KISAN). The scheme aims to provide a payment of ¥ 6000/- per
year, in three 4-monthly installments of ¥ 2000/- to the farmers families,
subject to certain exclusions relating to higher income groups.

Further with a view to provide social security net for Small and Marginal
Farmers (SMF) as they have minimal or no savings to provide for old age
and to support them in the event of consequent loss of livelihood, the
Government has decided to implement another new Central Sector Scheme
for providing old age pension to these farmers. Under this Scheme, a minimum
fixed pension of ¥ 3000/- will be provided to the eligible small and marginal
farmers, subject to certain exclusion clauses, on attaining the age of 60
years.
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(i)

(iv)

V)

(vi)

(vii)
(viii)

®)

®)

With a view to provide better insurance coverage to crops for risk mitigation,
a crop insurance scheme namely Pradhan Mantri Fasal Bima Yojana (PMFBY)
was launched from Kharif 2016 season. This scheme provides insurance
cover for all stages of the crop cycle including post-harvest risks in specified

instances, with low premium contribution by farmers.

Giving a major boost for the farmer's income, the Government has approved
the increase in the Minimum Support Price (MSPs) for all Kharif and Rabi
crops for 2018-19 season at a level of at least 150 per cent of the cost of
production.

Implementation of flagship scheme of distribution of Soil Health Cards to
farmers so that the use of fertilizers can be rationalized.

"Per drop more crop" initiative under which drip/sprinkler irrigation is being
encouraged for optimal utilization of water, reducing cost of inputs and
increasing productivity.

"Paramparagat Krishi Vikas Yojana (PKVY)" for promoting organic farming.

Launch of e-NAM initiative to provide farmers an electronic transparent and
competitive online trading platform.

Under "Har Medh Par Ped", agro forestry is being promoted for additional
income. With the amendment of Indian Forest Act, 1927, Bamboo has been
removed from the definition of trees. A restructured National Bamboo Mission
has been launched in the year 2018 to promote bamboo plantation on non
forest Government as well as private land and emphasis on value addition,

product development and markets.

Giving a major boost to the pro-farmer initiatives, the Government has
approved a new Umbrella Scheme 'Pradhan Mantri Annadata Aay Sanrakshan
Abhiyan (PM-AASHA)'. The Scheme is aimed at ensuring remunerative
prices to the farmers for their produce as announced in the Union Budget
for 2018. This is an unprecedented step taken by Government of India to
protect the farmers' income which is expected to go a long way towards the

welfare of farmers.
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(xi) Bee keeping has been promoted under Mission for Integrated Development
of Horticulture (MIDH) to increase the productivity of crops through
pollination and increase the honey production as an additional source of

income of farmers.

(xi)  To ensure flow of adequate credit, Government sets annual target for the
flow of credit to the agriculture sector, Banks have been consistently
surpassing the annual target. The agriculture credit flow target has been set
at ¥ 13.50 lakh crore for the F.Y.2019-20 and ¥15.00 lakh crore for F.Y. 2020-
21.

(xiii) Extending the reach of institutional credit to more and more farmers is
priority area of the Government and to achieve this goal, the Government
provides interest subvention of 2% on short-term crop loans up to ¥3.00
lakh. Presently, loan is available to farmers at an interest rate of 4% per

annum on prompt repayment.

(xiv)  Further, under Interest Subvention Scheme 2018-19, in order to provide relief
to the farmers on occurrence of natural calamities, the interest subvention
of 2% shall continue to be available to banks for the first year on the
restructured amount. In order to discourage distress sale by farmers and to
encourage them to store their produce in warehouses against negotiable
receipts, the benefit of interest subvention will be available to small and
marginal farmers having Kisan Credit Card for a further period of upto six
months post harvest on the same rate as available to crop loan.

(xv)  The Government has extended the facility of Kisan Credit Card (KCC) to the
farmers practicing animal husbandry and fisheries related activities. All
processing fee, inspection, ledger folio charges and all other services charges
have been waived off for fresh renewal of KCC. Collateral fee loan limit for
short term agri-credit has been raised from ¥1.00 lakh to ¥1.60 lakh. KCC will
be issued within 14 days from the receipt of completed application.

it 3 yepTer AT ;. HEIgy, ¥ 2018 H 5,763 fHAMI 7 e BT 7, ST B
AR HAT Sl T U SR A A g1 HA Sl 9 S Sae Qa2 S9H 98d AR

piecemeal solutions & &R ¥ qoraT AT €1 # HAAT HEIGT W SN @R g P
WHR fHamt & Aeg & 7T &S robust support system &M &1 fdaR &) &t
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[57 =fa garer o)

g, a9 fo feamt & g universal basic income &1 guarantee 81 & 3R 3T
H drel fEaE! &1 loan waive & dd?
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it I gepTer gAE ITWUT ST, $HH ST & AR W fHEE G b1 [ gen
21 W7 foroft orgwa ® f ot i oot 8t €, 3 9 a1 Riel ©R W e g
Rt BrRIfe g9 €, T & BIS TAHE FaR SR SRl &, 7 &1 SAdT By Ui
T € 3R 7 € S9¢ gRI fhaA™l & dis Wie & Sl 81 87 ud qiegH 9
AT St @ orRiy € fr 3 R Y S woiReat €, e grr feast @
1 BT 8, 9 S9! Ud mandatory IR SR &, R {6 fEam ooen do o
TH | WRT A" HAT S ¥ U § P oMU sHd Ii9d RIT §Slad PR Vg o?

st WRENH Ut ST Sft, el o # fhdamt ®f S "ee e @Ry,
AT A Sl SF PR P HA1 53 SO € AR $HD (A7 H ST gyarg bRl

gl

IR, "G HA B G AT B IR H @ SR A1 # 9gd 9dig gy
g1 R & AUd AH A A QS Bl G aredl § (d I8 Sl qs "W w3
BAE dHET TS AR 8% €, 391 & d8d 9RA & [HAM Bl 58,592 BRIS SUY Y
% wY H UHAY MY €| AT I A s 8, H 99 HIY H AUB] qqE1 ArEa g
o BUFET BT STF A1 BIS AET Jo@ el Bial €| [HAFl o NiFs de & a
ST I BI IAG SIT S G e @18y, 89 99 [qaR Bl W A $RA B
feen % ¢ W= ¥ € SR I 9gd Sleg & o |l 8l S| feeE Bt SR |
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P! alternate I B feATe A1 o7 &I 2 IR PR I9 fawy w Al ggd 1HRar
q & T E T
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ST ATE fd 3TUH 2018 @1 suicides B Sl fove €1 € SR SHH 5,763 BT Sl
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i SR U |qard giev |

2t AR RiT: =1 59 3R W) MU BIS U BIA-gaeT F918 &, O fe=r|
DI TABI AT UZd Tdh?

it TR BUTET: A1 ITFHTRT 7y, R UeR ¥ fear & wad @t
@i 8 S €, JHavdl AUGT JRE & Sl issues €, I S AT T BT dF T,
SHH T WRAR Pl AR A @RI A & a1 d8f brg Pl S B 1 sl
2 3R oM®e BN & dI¢ BART faWIT S9®ET recommendation &% a1 7, e T8
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RART & 7egH A fhaEt o < S €1 S8l db 59 AT BT T 8, sAH bal
Je T ugdl Bl

it SuRpTafer UeA @ 66,
Increase in railway fares
*66. SHRI VAIKO: Will the Minister of RAILWAY'S be pleased to state:

(@ whether Government increased railway fares in the name of rationalization

which is causing hardship to the millions of passengers;
(b) if so, the details thereof;

(c) whether providing any relief in fare is being considered for the passengers
travelling in the non-AC trains and in long distance trains;

(d) if so, the details thereof; and
(e) if not, the reason for the increased passenger fare in all classes of trains?

THE MINISTER OF RAILWAYS (SHRI PIYUSH GOYAL): (a) to (e) A Statement

is laid on the Table of the House.

Statement

(a) and (b) Recently, Indian Railway has rationalized the passenger fare with effect
from 01.01.2020. In this rationalization, there is no increase in suburban fare (both in
second class and first class). However, in case of non-suburban (Ordinary), a nominal
increase of 01 paisa per kilometre has been done. Moreover, in case of non AC classes



